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आदेश

आदेशआदेश

आदेश/O R D E R  

 
 
 This is assessee’s appeal against the order of the 

ld.Commissioner of Income Tax (Appeal), National Faceless Appeal 

Centre (NFAC), Delhi dated 25.5.2024 for the Asst.Year 2016-17 

passed under section 250 of the Income Tax Act, 1961 (“the Act” for 

short). 

 
3. The assesse is in the business of organizing events and various 

conferences and incurred an amount of Rs.35,47,646/- towards 

business promotion expenses.  The assessee has also claimed an 

amount towards the traveling expenses of Rs.5,89,184/- which has 

been disallowed in toto by the AO and the same has been confirmed 

by the appellate authorities.   
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We have gone through the details of expenses filed in paper book 

page nos.12-19 showing expenses pertaining of travel expenses with 

regard to exhibitions.  The details are as under: 
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Since the traveling expenses incurred are for the business 

purpose, no disallowance is called for in this behalf. 

 
5. In the result, the appeal of the assessee is allowed.  

 
Dictated on the Open Court, typed and pronounced on 7th 

October, 2024.   

 
Copy of this order be given to the assessee.  The Registry is 

directed to dispatch as per procedure. 

  
 

Sd/-  
(DR. BRR KUMAR) 

ACCOUNTANT MEMBER 
 

Ahmedabad, dated      07/10/2024  
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